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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 391 of 2024

IN THE MATTER OF:
News item titled “Blast at firecracker factory in UP’s Kaushambi kills
seven” appearing in The Hindu dated 26.02.2024

INDEX
S.No. PARTICULARS PAGE NO.
l. Affidavit on behalf of Uttar Pradesh Pollution
Control Board in compliance of the Order
dated 09.12.2024 passed by the Hon’ble 1-2
National Green Tribunal, Principal Bench,
New Delhi.

2. Annexure No. 1

A copy of'the letter dated 10.02.2025 alongwith
the receipt dated 13.02.2025 and tracking 3-7
report.

3. Annexure No. 2
A copy of the letter dated 06.02.2025 along

with the list. §-10

UTTAR PRADESH POLLUTION
CONTROL BQARD

\\‘&

THROUGH

AmitShukla, Adv.

D-54, Sector-48

Noida —201303

Ph. No. 9999933220; 9999333220
Email: amit.shukla@]lexweb.in

Date: 03.03.2025
Place: New Delhi
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BEFORE THSE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 391 of 2024

IN THE MATTER OF:

N.ews item titled "Blast at firecracker factory in UP’s Kaushambi
kills seven' appearing in The Hindu dated 26.02.2024

AFFIDAVIT ON BEHALF _OF THE, UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE TO THE
ORDER DATED 09.12.2024 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW

DELHI.
I, Dr. Suresh Chandra Shukla S/o Late Raj Nath Shukla, aged

about 59 years, presently posted as Regional Officer, Uttar Pradesh

Pollution Control Board (hereinafter referred to as UPPCB), Prayagraj

do hereby solemnly affirm and state on oath as under:

/V‘?\ -\\1 Thatin the official capacity mentioned above, I am acquainted with

\ .9
the facts and circumstances of the case and as such [ am competent

and authorized to swear this affidavit.
" That this Hon'ble Tribunal vides its order 13.11.2024 direct the
UPPCB to ensure that the proceedings of this Hon'ble Tribunal has

served upon the owner of the premises to enable him to appear and

also to file their response.

T
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dated 06.02.2025 along with the list is annexed herewith and
marked as Annexure No.2.

5. That the Annexure annexed to the present accompanying Affidavit

is true copy of their respective original.

6. That the present affidavit on behalf of the Uttar Pradesh Pollution

Control Board is submitted before this Hon’ble Tribunal for kind

perusal and consideration.

DEPONENT

VERIFICATION:

Verified at Prayagraj on this the 03 day of March, 2025 that the
contents of above affidavit are true and correct to my knowledge based on
records and information received and believed to be true, no part of it is

false and nothing material has been concealed therefrom.
DEPONENT
(9»(
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Annexure No. 1
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» 3. Learned Counsel for UPPCB has informed that in the accident, two brothers who were

operating the unit had died. He has stated that their father is the owner of the land on which the

unit was set up and he can be served.
4. Para 7 of report of the UPPCB dated 19.07.2024 states that during inspection, a copy of

the order of the Tribunal dated 24.04.2024 was served upon Sh. Sharafat Ali, father of the owners
of the factory. Since, the unit has been impleaded subsequently by order dated 02.08.2024,
therefore, Member Secretary, UPPCB is directed to ensure that 2 proceedings of the Tribunal are
served upon the owner of the premises to enable him to appear before the Tribunal and file

response.
5. List on 06.03.2025."
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Item No. 12 Court No. 1
ourt No.

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 391/2024

News "item tit'led_“Blast at firecracker factory in UP’s Kaushambi kills
seven" appearing in The Hindu dated 26.02.2024

Date of hearing: 13.11.2024

HON'BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON

CORAM:
HON’'BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER

Respondents: Mr. Amit Shukla, Mr. Deva Shukla & Mr. Atul Mishra, Advs. for UPPCB

Mr. Rajkumar, Adv. for CPCB
Ms. Priyanka Swami, Adv. for the State of UP

’

ORDER

1. Tribunal by previous order dated 02.08.2024 had impleaded the

Fireworks unit where the incident took place resulting in deaths and

injuries.

2. Notice sent to the newly added respondent no.4 has been returned

unserved.

3. Learned Counsel for UPPCB has informed that in the accident, two

brothers who were operating the unit had died. He has stated that their

father is the owner of the land on which the unit was set up and he can

be served.

4, para 7 of report of the UPPCB dated 19.07.2024 states that during
f the order of the Tribunal dated 24.04.2024 was

inspection, a copy ©

served upon Sh. Sharafat Ali, fathe
been impleaded subsequently by order dated 02.08.2024,

r of the owners of the factory. Since,

the unit has
UPPCB is directed to ensure that

therefore, Member Secretary,

ﬁsm
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proceedings of the Tribunal are served upon the owner of the premises to

enable him to appear before the Tribunal and file response.

5. List on 06.03.2025.

November 13, 2024
Original Application No. 391/2024
JG..

Prakash Shrivastava, CP

Sudhir Agarwal, JM

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
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Current Status : Item Delivered [To: shrafat Ali bharwari (Addressee) ] - -
Date Time Office l Event 1
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Annexure No. 2
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Deva Shukla
Annexure No. 2
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